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(b) The question does not arise. 

SHRI JAGANNATH MISHRA: In 
view of the answer given by the Minis-
ter may I know from him whether it is 
no! a fact thaf the Kane Committee had 
recommended for completion of five pet· 
rO'chemical projects, including th'at of 
Haldia, by 1972 '! If the answer is in the 
affirmative, how many ~  been comp-
leted? What are the reasons for the delay 
in respect of the uncompleted ones? 

SHRI H. R. GOKHALE: As I ~' , 

in the recent past, no such recommenda· 
tion ~ been Plade by our experts or 
scientists. That was the main question. I 
think the hon. Member is referring t,l Dr. 
'~  recoDlll1endations. 

MR. SPEAKER: That is too wide a 
question. lbat is beyond the scope of the 
main question. 

Holding up of the 4 Down Assam Mall 
by Dacolta 

"111. ~ SUKH[)EO PRASAD 
VERMA: Will the Minister of RAIL-
WAYS he pleased to state: 

(a) whether a gang of armed dacoits 
held up the 4 Down Assam Mail between 
NeshimkTa and Kalchini at midnight 
on the 18th October, .1972; 

(b) if 110, the loss of life as a result 
thereof; and 

(c) tlae persons arrested in this con· 
tlection. 

THE MINISTEa OF RAILWAYS 
~  T. A. PAl): (a) and (b). No, Sir. 

However. a dac:oity ~ committed by a 
tlang of armed criminals' in 4 Down As-
- Mail on tbe DiSht ot 16117-10-72 
between Kalchini and Hamiltonganj 8ta· 
'tions. Though 110 life was 1000, . ten 
'Passengen were injured. Property worth 
rupees forty-tbO\laDd _ robbed. 

(c) Investisation, are In progress and 
two penon! have been arrested so far. 
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SHRI T. A. PAl: We do provide two 
armed guards in each ot these traiM. 
But in this particular cue, they were 
very ineINctive, and all tbat we have done 
is to suspend them. The' number of 
people who entered this very train Wt'tb 
arms was about 12 to 14. I find a repeti-
tion of these Incidents in many Statel, 
particularly in Bilrar, UP, and Wlllt 
Bengal in some parts. Therefore, I have 
written a letter to the Chief ~  of 
these States,expressing· our deep concern 
about these incidents and requesting them 
to take effective steps to see that this law 
end order problem. not a1fecting the rail-
ways alone i. checked. I propose t. 
call a meeting of the Home Ministers 
and the JGPs of the States and diseuse 
with them further IIA to what beat stept 
CBn be taken to prevent this type of inci· 
dents. 
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SHRI T. A. PAl: I am unable to say 
or draw any conclusion a. to whether 
there is any collusion between the armed 
guards and the dacoita. But the fact i. 
that when 12 to 14 persons enter with 

arms, you would agree iliat it i. not 
possible for two people to face them. 
SQ •. the very idea of two armed guards &C-

CIOmpanying these trains is a matter which 
~ ,  10 be looked into with a view to 
lte'eilllg how far it could be effective. 'The 
I'CIpliell that J have received from the Chief 
Ministers. show that they have acknow-
.dged lilY letter and they lay tImt they 
are taking neccllary action. 
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SHRI CHAPLENDU BHATTACHA'it-
YYIA: In view of the losses to which 
these particular passengers are put in sucb 
incidents, may I know from the hon. 
Minister whether he will be prepared to 
consider a scheme of insurance and 
reimbursement, if any of the ios3es in-
curred by passengers as a result of dacoitie. 
in the running trains? 

SHRI T. A. PAl: I think it would be 
very cumberso;ne to have an inswance or 
personal effects of passengers because in 

. manr cases !bey ,go about with a lot of 
~  It ~  be extremely d1ftt-

cult to get al\ theee insured. It may be 
that it is possible to insure upto II certain. 
amount. 
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SliRl T. A. PAl: The weapona used by 
the police were ordinary 303 rifles. I am 
not aware what weapons were used by 
tho dacoits; they may be country·made. 
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SHIU T. A. PAl: I have already said 
thaI merely providing two armod guards. 
in a train is DOt soinS to help because 
the safety of the personnel is al important 
118 that of tile paasengen thelDldVes. We 
have found that dacoities are takins place 
in trains even where there were armed 
guards. In the Iisht of thiI, it is • serious 
situation and 1 mare hon. member's an-
xiety that IOmethlq should be claDe. Thai 
18 wby I am pressinS on the Home MiRjs-
ten 8Dd lOPs of Stalel to lit with us ud 
dilCUSa what more elective stepa we c:aD 
tate. If bon. memben are williDa to 
give by IUlleatiolll, I ahall tab these 
into consideration. 
2491 lS-2. 
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SHRI T. A. PAl: In spite of this Houso 
IIlIlking chain-pullins without any reason 
'aD offence with very stringent puniahment. 
RI. 250 fine BIId imprisonment, the nUDl7 
her of chain-pullins per day on an ave-
rase is about 1,200. 

AN HON. MEMBER: How much mono, 
has been realised? 

SHRI T. A. PAl: We are not able flO 
aJlPl'ebend the penons who have pulIod 
the c:hain. 

UDdeqround RajJWI)' S7Ifam for 
Calculated aDd other bll Cidu 

·113. SHRI JYOTIRMOY BOSU: 

SHRI R. S. PANDEY: 

Will the Minister for RAILWAYS be 
ple'ased to state: 

(a) whether any progress has beetl 
made on the construction of underground 
Railway System in Calcutta jUld other hili 
citiee in the Country; and 

(b) if IIQ. the brief outlines thereof? 

THE MINISTER OF RAILWAYS 
(SHRI T. A. PAl): (8) and (b). The 
Metropolitan Transport Project (Railway) 
Calcutta have Invited tenders for cons-
truction of aportiOa of· Dum Dum-
TollYluJ uncWr-aroImd Itallway S)'Item 
in Calcutta. Tenders are to be 0feDCd 
in December 1972 for CODcludinS COflBo --- ~ 




